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[The Deputy Chairman in the Chair] 
MOTION     REGARDING      APPOINT, MENT 
OF A MEMBER OF THE LOK SABHA TO THE 
JOINT COMMITTEE OF  THE  HOUSES  ON  
THE INDIAN 'MEDICAL COUNCIL  
(AMENDMENT) BILL.1987. THE MINISTER 
OF HEALTH AND FAMILY     WELFARE   
(SHRl     MOTJ LAL VORA): Madam, I move-
That   this 'House   recommends      to the Lok 
Sabha- that the Lok Sabha o   appoint   a   Member  
of  the  Lok   Sabha   to  the  Joint  Committee  of -
the  Houses  on  the  Indian  Medical Concil  
(Amendment) Bill,  1987, in the .vacancy caused 
by the resigna-from the membership of the . Joint 
Committee and communicate to this House" the 
name of the member so.pointed by the Lok 
Sabha -to the Joint Committee 

.The question was put a 
dopeted. 

MOTION FOR ELECTION TO THE COUNCIL 
OF THE INDIAN INSTITUTE  OF     
SCIENCE,    BANGALORE THE MINISTER 
OF STATE IN THE . DEPARTMENTS OF 
EDUCATION AND CULTURE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI L. P. SAHI): Madam, I 
move — 
"That in pursuance of the provisions contained in 
sub-clause (e) of clause 9.1 of the Scheme for the 
Administration and Management of the Properties 
and Funds of the Indian Institute of science, 
Bangalore, read with Regulation 9.1 of the 
Regulations of the Institute, this House do 
proceed- to elect in such manner as the Chairman 
may direct, onje member from among the mem-
bers of the House to be a member of the Council 
of- the Indian Institute of Science, Bangalore in 
the vacancy caused by the retirement of Shri H. 
Hatvumanthappa from the membership of the 
Rajya Sabha on the 2nd April, 1988. 

The question' was put and the. mo-tion was 
adopted. 

MOTION FOR ELECTION TO THE COURT OF 
THE ALIGARH MUSLIM UNIVERSITY 

THE MINISTER OF STATE IN THE 
DEPARTMENTS      OF    EDUCATION AND . 
CULTURE IN THE MINISTR " OF HUMAN 
RESOURCE    DEVELC MENT (SHRI L.   P.   
SAHI); Mad I move— 

"That In pursuance of item (x)   of clause   (l) of    
Statute i4»of Statues of the Aligarh Muslim L 
..versify,, as amended b„   the Alig; Muslim    
University      (Amendme Act, 19.81 (63 of. 
1881), this House proceed to elect in such manne-
the Chairman may direct two Me bers from -
among- the    Members on the House; to be   
.members of   the "Court of the   Aligarh Muslim 
Uni-versity." The question the mo- 
tion was adopted. 

MOTION FOR ELECTION . TO THE 
ALL INDIA COUNCIL FOR TECH 
CAL EDUCATION THE MINISTER OF 
STATE IN THE DEPARTMENTS OF 
EDUCATION AND  CULTURE  IN  THE  
MINISTRYOF)Ft MENT   (SHRI' L."P. SAHI):  
Madam, I move— 

That in pursuance of the provi. sions  contained   
in  clause (i)or subsection (4).of section 3 read 
with subsection (1> of section 4 of the All India 
Council for Technical Education Act, 1987'(52 of 
1987)1, this House do proceed to elect on such 
manner ' as the Chairman may direct, one- member 
from among the members of the House to be a' 
member of the All India Council for Technical 
Education." 

The  question   was nut and the WO. tion 
was adopted. 

STATEMENT BY MINISTER TERRORISTS     
THREAT   TO     THE PRIME     MINISTER 
AND     RELATED   .MATTER—Contd. 

SHRI  DARBARA  SINGH   (Punjab): Madam    
Deputy    Chairman,  r. would like to say 
something about the statement   made   by   the   
Minister.  The   re-cent threats add the role of 
Pakistan 
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in destabilising India need to be taken 
seriously-by all patriotic Indians. it poses a 
serious danger to the Indian unijty. , There 
are two important aspects of these threats 
which we should take, note of and the 
killings which have been going on fey the 
terrorists. !o say that the tern; have  no  
religion.      Some  honourable Sikh accept it 
It may any terrorist.      Terrorists have no 
deligion  And the attempt to assa date the 
Prime    Minister should be an integrated 
conspiracy aegrating    India.     That are  
trained  in  Pafcisti lout  saying .and    that 
they However     what we have to it  is   part 
'of   an   . international     conspiracy  'to    
d.isinte. which  which has now assumed the 
rnost dangerous     dimensions.      This being 
the position, it has noy seen why Pakistan  
has become a major instru- ment  in   the 
internal in tartget What;: be the (differences 
on internal poh-lisintergate India has.main 
target. . This question needs to be 
dispessionately examined and its. ans-wers 
found. In my humble ,qpini If India has to be 
destabilized and disintegrated, the object can 
only be achieved by creating chaos and dis-
order in the country. This was the reason 
why Mrs. Indira Gandhi was assas has.not 
been achieved instead of get 
ting disintegrated', the entire Indian 
nation, united behind Mr. . Rajiv 
Gandhi, perhaps will to all these questions.  
 
Madam, in one of the letters of the terrorist   
Mr.  Wassan Singh  Singh,     which been' 
published in today's  papers,   it has been 
clearly stated, that Mr Rajiv Gandhi 1MS 
"gone beyond his mother". 

 
"What' does this mean? The obvious answer is 
that Mr. Rajiv Gandhi has foiled all the moves 
of these people to disintegrate India and 
Punjab is the first instance. Hence their main 
object is to concentrate on one thing. Has he 
not said, "to set right him in the same way as 
his mother was as the terrorist has put in his 
own words  
 
 
 
I would like to say that he has said.in his letter 
one  more serious thing, Very'seriously he has 
said it in his letter and that is that the 
peoplers,Indira Gandhi.should   be should   be  
inquired as to rid I say that this We should has 
.earned the wrath of then should ?. mist for 
known as to who    their    merit imperialist 
forces are there which ard  for  the  
destabilization     of  Ir Whatever  be our  
differences    on    the internal policies, it has 
to be admitted that today,    in the world 
situation as it  is,  India' .under  the    
leadership  of Shri  Rajiv  Gandhi  ha-   been  
ma! positive  contributions  to  create  a ar-
weapons-free asd non-viol 

 

 

ke the    African    ceop] liberation   the  cause    
of  the .... ping    the    non-aligned    moyen 
ed,  ending    the    regional con!' h  as 
Afghanistan  and Kampuchea, 
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[Shri Darbara Singh] India, under his 
leadership, has made a Valuable contribution. 
To deflect India from this path the entire fire 
is directed against him. In entire fire internal 
destabilisation of India through terrorist and 
secessionist activities and external pressures, 
including the arming a'nd training of 
terrorists, are two sides of the same coin. 
India is facing a serious threat, and to face 
this challenge as it is, we should have a 
national approach to such problems. 

I would like to ask one or two ques 
tions. Unless religion and politics are 
separated( the problem will remain in 
certain areas; the terrorists and other 
such element's who are fundamental 
fundamentalists and communal will 
continue their nefarious activities. I 
will say-that the Indian Constitution 
is very clear on this iesue. It is men 
tioned in the Constitution of India,- 
in article 26. In February 1984 there 
was one petition filed in the Supreme 
Court that. the Shrimoni Gurudwara 
Prabandhak Committee Act is not a 
valid one, keeping in view article 26, 
in which' it has been mentioned that 
we have to protect the religion but 
not to promote religion. In this respeet 
it is stated that nowhere in the Cons 
titution is it stated that it is the busi 
ness of the Government to set up an 
institution on behalf of any religi 
ous » minority. .. (Time bell rings) 
I        am    .   only        putting ques- 
tions, Madam, which must be replied to. And 
it is a serious matter which should be taken 
care of. There-fore) it is also discriminatory to 
the rest of the country. Will the Government 
look into this aspect also and see what is to be 
done/ And all the parties should set up a 
common platform t:o make a joint effort for 
removing  terrorism   from  this  country. 

Secondly, I would like to say that there 
was a proposal to have a patti on the border. 
It is not the Punjab horde,-only. Arms are 
coming from other sides also. The patti must 
have uprooted lakhs of people from that area. 
Will it not be possible to see this from this 
aspect that 

within one kilometre of this border there must 
be identification cards issu, ed to the persons 
who are residing there? During the night the 
people should not be allowed to get out of the 
periphery of their village. During the day they 
should" go to work, but during the night they 
should not be allowed to get out of it. It will 
reduce also the smuggling of arms and the 
movement of people from this side and that 
side will also be checked to a large extent. 
The barbed wiring also to some extent can 
give relief. But that"" is not sufficient. More 
methods are to be employed as putting some 
police force so as to reduce the distance of 
their operation. - 

   With these remarks, I would like that all the   
people who are sitting in this House' must 
raise our spirits to this extent so that we can 
face terrorism as united Indians, riot' as 
separate ' parties. 

SHRl GURUDAS DAS GUPTA (West 
Bengal). Madam Deputy Chair-man, the 
question of security of the Prime Minister 
cannot be a narrow political question It is, of 
course, a national question and there can be 
no doubt that the State should provide the best 
possible security arrangements for the Prime 
Minister of the country, whoever may be in 
office, because, I-feel, a nation which cannot 
protect' its Prime Minister is dishonoured and 
humbled before the community of nations. 
Therefore, it is not a question of personal 
security of an individual but it is a question of 
the nation being able to protect its Prime 
Minister. Since Mahat-ma Gandhi had been 
assassinated, since Mrs. Indira Gandhi was 
shot, I believe the State should be a little more 
careful in providing the best possible 
arrangements for security. While perusing the 
statement and while listening to the speeches 
made yesterday, I am constrained to comment 
that the statement delivered by the Minister of 
State for Home Affairs lacks objectivity and 
political foresightedness. And if you will 
kindly bear with me, T say that the 
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statement contains an elemept of propaganda 
bias. I say propaganda bias because on page 6 
at the end it is stated— 

"The extremists have received directions 
from Pakistan that notwithstanding the 
pressure on them from the Indian security 
forces they .should continue committing 
terrorist crimes in Punjab and other parts of 
India including bomb explosion and attack 
on Hindu temples, elimination of Sikhs in 
the Congress Party and attack on pickets of 
security forces.'' 
Since when has the Government of 

India come to the conclusion that the 
Congress Party has been singled out 
to be made the target of attack by 
the terrorists? I refuse to believe 
that. If the terrorists have made any 
body a target, it is the secular forces 
in the country that have been made 
the target, it is the forces fighting 
against terrorism, not those sitting in 
the chambers of Parliament or sitting 
in well-guarde^ conference rooms of a 
party, but people who are fighting 
terrorism in the streets of Punjab. I 
do not need the certificate of Mr. Ri- 
beiro to tell us that it is the Com. 
munists who have been fighting with 
arms the terrorists in Punjab and Mr. 
Ribeiro is on record saying that if the 
other political parties had taken upon 
themselves the political responsibility 
as the Communists had taken; then the 
strain on the administration would have 
been much lighter. Therefore, to 
approach the. question of terro 
rism from the point of view 
that      Congress      Party or      some 
of the leaders have been made the target—j 
shall not call it a falsehood but I shall say 
definitely—is' not the real truth. At least it is 
a departure from the fact of life. Who does 
not know that Darshan Singh Canadian was 
killed, who does not know that Suman Singh, 
a leading writer, was killed? Therefore, it is 
not that Rajiv Gandhi or any leader has been 
made the particular target. AH of us are 
targets. The feeling must be that the secular 
forces have been made the target. If you do 
not put the words 

in that way, you isolate the Congress from 
the rest of secular forces and a division in the 
secular forces cannot be a guarantee for our 
success' in our fight  against terrorism. 

Coming to my question on the state 
ment of the Minister, the Minister 
has been ambigous. He has been 
speaking of external links, he has 
been speaking of international ramifica 
tions, he has been speaking of their re 
ceiving aid from across the 
border. But the Minister has been 
conspicuously silent on who is 
actually stringing, who is incit 
ing Pakistan from behind. Pakis 
tan is a doll dancing on the table. 
Pakistan is just in front of you. But 
who is drawing the strings? Who is 
making the back-seat driving? It is 
being done by imperialism. I feel 
our energetic Home Minister is really 
shy to name imperialism and America. 
I do not know what the source of his 
shyness is. America must be named 
categorically. Probably the name of 
American imperialism might have 
put somebody there in trouble. But, 
I believe that it is America and Ame 
rican imperialism and the imperialism 
on a global scale which is after desta 
bilising India. What is Pakistan in 
comparison to India? In comparison to 
the massive strength, popular strength, 
democratic strength of our country, 
Pakistan is a pygmy to bring about 
any destabilisation. The main point is 
that there is someone who is drawing 
the strings, and that is American im 
perialism. 

Secondly, Madam Chairperson, if you 
describe Pakistan as the power rendering 
assistance, you do not make any distinction 
between Zia and the democratic forces in 
Pakistan. Therefore, what has to be 
mentioned is not Pakistan but the ruling 
circles of Pakistan. What has to be mentioned 
is Zia and the people around him. To describe 
Pakistan as it is without making a distinction 
between the forces and the forces there in 
Pakistan who 
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[Shri Gurudas Das Gupta] 
do not like the, destabilising forces to be, at 
work ,will be a great disservice to the cause of 
fight against destabilisation. Therefore, 
Madam, I do not like that they should speak of 
Pakistan. They. should make a distinction. Not 
only that. Madam. My point is that the 
.American involvement has to be clearly 
stated. Not only the American Involvement 
has to' be .stated but something. more has to 
be stated. That' something more is that this 
Government must be categorical   on      
denouncing     America.erica is not denonuced 
and Pakistan is named, then the forces of des-
tabilisation are not unmasked in the world as a 
whole.Therefore,Madam question,is Whether 
it is true that the other seeular, forces of the 
country have also. been the target-:of- 
terrorists, whether it is true that someone .is 
drawing the . strings of the doll which is 
dancing on tbe table, whether' it is true that 
Ame-rican imperialism is at;apork, whether-it 
is also true that there are forces in 
Pakistan.who are opposed to the working of 
Ziaiianti his conspiracies. I would like 
answers from him categorically;.so that this 
does --not become a propaganda piece only 
but it also becomes in reality a - document to 
build up public opinion on a worldwide-scale. 

 
SHRL V. NARAYANASAMY (Pom cherry):   

Madam  Deputy    Chairman, the hon.   Minister 
of  State  has      given a... 

 
THE DEPUTY CHAIRMAN: Please try to 

be brief. 
SHRI.V. NARAYANASAMY: I will net 

take more than five minutes. I will put only 
question. I will not go beyond the 
statement.Madam, the hon Minister, has 
given ' a somprehensire and exhaustive state-
ment. If we go through that, it is a clear 
evidence that terrorists are being trained, by 
Pakistan. Terrorist activities have .been 
master minded in Pakistan and execute 1 in 
Punjab. And the terrorists have been supplied  
the weapons and    the terrorists have also been 
give all 

sorts of facilities for  the purpose of 
contacting   their  international   links. 
Theretore, the statement is very com-
prehenslve and clear.     Madam, today also 
there is a revelation of a parties lar fact. There 
is the confession of a terrorist by name Nihal 
Singh which has appeared in the 'Times of 
India'. It says that .these terrorists have been 
taken round various places in Pakistan. When    
they found their 

     access to India was not possible, they 
crossed over to India through the border of 
Rajasthan. Then another terrorist' has said 
that the. terrorists who had been there are 
being assisted by  Pakistani  soldiers to 
transfer; the brought to in-Madam, terrorists 
have -been us Pakistan as their mother in 
laws place. They go from. India, stay there , 
.for. some time   take the weapons a cross  
over  i to    India,   (Interruptions) Whether it 
is father-in-law or mother in-law,    the 
.Minister    will    Madam.,  they  take 
.Pakistan  as  their, own territory. 

SHRI : V.    GOPALSAMY       (Tamil Nadu 
But people get hospitality only :' from the 
mother-in-law. 
THE DEPUTY CHAIRMAN even  
father-in-law  are hospital 

  SHRI  V.     NARAYANASAMY; would 
like to seek two  clarifications from the 
hon.    Minister. One we have seen life is 
in danger.  When he went to Sri Lanka, 
there was an attempt on his life. In Rajghat 
also there was an attempt on the lite of the 
Prime Minister. Hon. Minister says that 
the diligence network was. sfi good, 
therefore you were able to tackle the 
situation. Now there is a clear t h r e a t . .  

ANH ON.MEMBER:The 
geace made   the threat 

SHRI.V. NARAYANASAMY; Madam 
my personal feeling is that the gence  network   
has   failed   as   far Punjab   is    concerned,     
because  , the. Border ..Security -Force  which  
is  oper rating in. that area and the -incidents 
which I have parrated narrated show thfJ the 
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were not so foolproof and they were not in a 
position to control the terror, ist activity in 
the border areas of PBnjab. Therefore, I 
would like to knoV from the hon. Minister 
whether they have thought of any strategy lor 
the purpose of completely cutting off the 
terrorists entering into India via Punjab 
borders and also Rajasthan and Himachal 
Pradesh. (Interruptions) . Now, you go to 
USA and do ' that. 

 
Madam, another thing is the attitude of 

the Ministry which i cannot understand.     
On the one side, we are sending our Foreign 
Secretary to proving our relations with 
Pakistan. Madam, Pakistan is a country 
which is zero when America is not 
supporting them.  Now, on the one side we 
con--demn them and on the otfier side we 
want to improve our international relations 
with Pakistan. Therefore, I would like to 
know from the hon-Minister whether in 
view of all these aspects and Pakistan's 
direct involv-ment which has been proved 
by documentary evidence India will recall 
its Ambassador? 
SHRI DEBA PRASAD . RAY (West 
Bengal); Madam,, on a point of order. As 
Mr. Gurudas Das Gupta has rightly pointed 
out, while referring to Pakistan and its 
obnoxious activities, we Administration or 
Zia-ul-Haq's Administration. Otherwise the 
people who are striving for the restroracion 
of democracy in Pakistan, who are looking 
up to India for support, they'will feel 
Aemoralised. 

 
SHRI SUBRAMANIAN SWAMY (Uttar 

Pradesh): Are you supporting them also? 
 
SHRl V. NARAYANASAMY-. I agree 

with the hon. Member tha' we should caU it 
Pak administration and net thg people of 
Pakistan. We are against the Pakistan 
administration . and Pakistan authorities 
only. 

 
SHRI    SUBRAMANIAN    SWAMY: 

You have said that you are supporting 

tnose who are fighting for democracy. I want 
to know whether it is the official policy to 
supportT those elements in Pakistan which are 
fighting for democracy. 

THE  DEPUTY      CHAIRMAN:   No, 
no, that is not the point. 

AN  HON.     MEMBER:   That is the policy 
of the people of India. 

THE DEPUTY CHAIRMAN: No,'no, 
'that is not the point here. It is but    of 
context. seek 

\NASAMY: M whether, 

our' Go- 

Then, Madam, I would like to say that one 
important aspect of the reve. lafions has come 
about six, seven or eight months thereafter, ' in 
1987 the Home Ministry, the- persons who are 
in charge of the intelligence system, in 19.87 
who were responsible tor they have to account 
for it. 

 SHRI SUBRAMANIAN SWAMY: The 
Home Minister should resign, that is what you 
mean. 
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SHRI P. N. SUKUL (Uttar Pradesh); 
Madam Deputy Chairman, in the news item 
published in 'The Times .of India' yesterday, it 
has been men-tinned that in a letter dated May 
3rd, Wassan Singh Zafarwaf wrote to 
Sukhdey singh Jhamke—I quote: 

"Many Sikhs from Gurdaspur are in the 
Delhi Police. From among them, you select 
some Sikhs who can keep track of all the 
programmes of Rajiv and Bufa. After that, 
we will do away with ithem." 

Madam, this is a very serious design to usg 
our awn policemen to spy on the movements 
of our Prime Minister and Home Minister and 
also to help directly in the plot to liquidate 
them. Shrimati  Indira  Gandhi  was  assessi- 

 
 
nated by her own security personnel. Now, 
once again, attempts are being made to use the 
Delhi policemen for fulfilling the evil designs 
of the terrorists backed by the Pakistanis. 
Therefore, it is neeessary to ensure that our 
policemen are not influenced and induced by 
the evil exhortations of the extremists like 
Wassan Singh and do not become a party to 
such evil dosigns against their own land and 
against their own leaders. I would, therefore, 
like to know from the hon. Minister what is 
the strategy of the Government to insulate our 
policemen from such persuasions and 
exhortations of people like Wassan Singh. 

The 'Statement' Bays that there is conclusive 
proof of Pakistan's aid and Support to the 
terrorist groups in India, These terrorists, at the 
instance' of Pakistan, are now conspiring to kill 
our Home Minister and Prime Minister. 
Madam,' if anything happens to either tbe 
Home Minister or the Prime Minister, in my 
humble opinion we must take it as the worst 
aggression by Pakistan against India. In my 
humble opinion we must make it clear ' to the 
whole world today, including Pakistan, that if, 
because of the nefarious designs of Pakistan 
and the terrorists who are their henchmen 
anything happens to our Prime Minister, India 
will be forced to launeh an attack on Pakistan. 
A full-fledged war shall be launched and that 
must be made clear to Pakistan and all the 
World. Will our Government make an 
annuoncement of this kind and make it clear to 
the world, especially Pakistan, that if anything 
happens to our Home Minister and the Prime 
Minister, India will be forced to launch a full-
fledged war against Pakistan and. we will try fo 
liquidate all their leadership. 

SHRI V. GOPALSAMY: Madam Deputy 
Chairman, I fully share the concern of all the 
Members who have expressed their grave 
concern here. It is a very serious matter. First 
ol ail, I would like to knowl from the Srate 
Minister of Home Affairs, whai 
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[Shri V. Gopalsamy] 
SHRl V. GOPALSAMY: Military have you 
been waiting when you got this vital 
information alter the Operation Black Thunder? 
Why did you not come out with^a suo motu 
statement, why have you been waiting the; 
news item appeared in the Times of India'? You 
should have alerted the whole country, eveiy 
section of the society, the press, the Parliament,' 
about this various matter. fording to the 
statement, you have recovered 'these documents 
from the Golden Temple Complex and we are 
shocked at the reported letters of the terrorists 
about a plot to assassinate the Prime Minister of 
India. If you are convinced about this threat, if 
you are really convinced that there is a real 
threat /from Pakistan to hatch a plot to 
assassinate the Prime Minister, if you are 
convinced that there is a conspiracy at the 
behest of the high command of Pakistan, why is 
the Government not taking any action? Some 
suggestions have been made by some of the 
Members, but whatever action you. take the 
country will support you. If there is a real Plot 
at tha behest of .the high command of Pakistan, 
if you are really convinced about , whatever 
action the Government takes to protect the 
security and integrity 'of the country; to protect 
the security, of the Prime. Minister, we stand by 
you. With all sincerity I am paying these words. 
But I would like v how these letters, written, in 
Punjabi, reached one particular newspaper. 
Were they passed on from the Home Ministry 
Secretariat? How has this particular newsDaper 
been able to get this letter? Some of the hon. 
Members went to the extent of sug-gesting, 
declare war, snap ties, severe our Hvolomatic 
relations with our sieighbour, with Pakistan. 
Madam, I recall what happened during the 
Dperation Brasr, Tanks. The whole Country 
was shocked at the news of he movement of 
troops, armed forces owards owr border. 
Naturally, Our  were moved to the border from 
he Indian side. It may be a matter of oincidence 
that Mr. Vishwanath Pra- 

tap Singh was shifted from Finance to Defence, 
but we failed to create international opinion 
about the movement of Pakistan troops; Mr. 
Zia-ul-Kaq played his diplomatic cards very 
fully at the Islamic Conference. ' Mr. Mubarak 
of Egypt contacted our hon. Prime Minister 
over telephone, as if there was a threat from 
India to invade Pakistan. That.- message was ' 
conveyed from the Islamic Conference. 
General Zia-ul-Haq played his cards very 
carefully and- he came here to witness the 
cricket match. Our Foreign-Secretary, Mr. 
Menon, visited Pakistan and his counterpart 
came here in the month of June. I would like to 
know from the Minister whether this matter 
about the plot to assasinate the Prime Minister 
and the Home Minister was taken up with the 
Foreign Secretary, Mr. Sattar, by our Foreign 
Secretary when that delegation came here. 
Because it is a Serious matter, I would like to 
get a specific answer whether this matter was 
discussed with the Foreign Secretary of 
Pakistan when he visited here. 

Madam,  security arrangements are being 
tightened, I agree. There was a lapse when the 
Prime Minister visited Rajghat. Karamjit 
Singh was able to penetrate your security 
arrangements But wherever we see, we see ' 
gun-totting security men with sten-guns and 
what not. It looks like an army camp. 
Therefore, Mr.'Sukul was very correct in 
saying that when the terrorists have a sinister 
design to use the security guards, there is 
every possibility, to plant importers.. We 
know what happened When the country 
witnessed the worst tragedy after 30th of 
January. 1948, when Madam Indira -Gandhi, 
was' assassinated by her own guards so 
imposter could be planted. 

SHRI SUBRAMANIAN SWAMY: You 
mean on the 3ist October, 1984. 

SHRI V GOPALSAMY- No, after the 
30th Janaury, 1948, that was the worst 
tragedy. 

Therefore, Madam, I would like to know 
these things. Also the whole country is 
concerned about it. When 



253 Statement [3 AUG.  1988] by Minister 254 

Reagan sent his war-planes to attack a,   
despite  the  protests  all  over world—'We 
also eondemnded it, I condemned it on the 
floor of the of the citizens of  Ame-Y  Raagan  
because they Here Was a threat to American 
lives. Therefotej if there is a   .sat  to the  
security  of   the after cutting  across  party 
citizen of 'this country is and by this 
Government these words, I conclude 

SHRI   SUBRAMANIAN  SWAMY: IS there 
is a real threat. 

SHRI V. GOPALSAMY:Yes, if there 
a real threat 
SHRI MADAN BHAT1A (Nominated): 
Sir,  towards the people of Pakistan, we 
ia   this   country   have   nothing   but   total 
goodwill- and feelings   of depp friend, 
ship. During the Secnd. World war, Mr. 
Wfaston   Churchill   said:    ' The, greatest 
fact  of   fhe   twentieth   century     is   that 
England and the .United States speak the 
language. With the people of Pakis- 
v;   share  the     same  language,   we 
share common history and we share com 
mon culture. But it is a tragedy of    the 
Indian  sub-continent that  ever since  In 
dependence,   except   for  a    short     inter 
im the people of Pakistan have not 
been   allowed   a   voice   in   shaping   their 
own  destiny. It is the  militant rulers of 
Pakistan, supported and egged on by the 
forces  of  imperialism,  who  have     been 
lipg the  tune.     I say so on authentic 
proof, I say .except for  a short interreg 
num because it was Bhutto who introduc- 
a modicum of democracy in Pakistan. 
But once he decided to chalk out    an in 
dependent line, what was he told by Kis 
singer?  He was told:  we sbal) make     a 
Borrible example out of you. And    that 
they actually did. Therefore, Madim, so 
as   tha   military     rulers  of  Pakistan 
are      concerned,      we can      never have 
ice      with      Pakistan      unless      and 
until the       rulers of-      Pakistan 
come to realise that India has the means and  the   
will  to   destroy  their   military machine  
altogether if  they  continue     to indulge in their 
nefarious designs agianst India. India picked up 
the gauntlet which 

was thicira by the forces of disirnegra-HQ .they 
gave a massive mandate to Mr. Rajiv Gandhi. 
When he this massive mandate from fine 
'people of India, he emerged, in fact, as a syrn-  
bol of the patriotism, of Indian peopie and as a 
symbol of the determination of (ndian people to 
maintain their unity 

ping. Up   the trust of the 
by  them  in  him, 

lim—I say." with all 

the rulers oi Pakistan and the forces of 
imperialism? Firstly, it ig^the policy of the 
honourable Prime Ministe/ to strengthen the 
forces- of non:alignment which antagonizes the 
'forces of imperialism. Non-alignment is not 
merely a philosp-. hy. It is the most powerful 
bulwark created in the world against the 
tendency of . imperialism to stage a comeback 
through the back door o; the side door. It is the. 
policy of the honourable prime Minister to 
advance the cause of peace and nu-cjear 
disarmament which antagonizes the forces of 
imperialism. It is the policy 'of the honourable 
Prime Minister strengthen our deep and abiding 
friendship with the Soviet Union which brought 
the wrath of the forces of imperialism against 
the honourable Prime Minister. Unless the 
forces of democracy succeed in Pakistan or 
unless this good sense prevails upon the rulers 
of Pakistan, which can only be by building up 
the-deterrent military strength of India, we 
cannot' expect that there shall be any change in 
the attitude of the rulers of Pakistan. 

There   is   one   part  of  the      statement 
which   refers   to   an   international   cons-
piracy. Madam, I would like to add only one 
thing and, that is, that this international 
conspiracy against India goes back to   the very  
birth  of  Paksitan,   PJcistan was   conceived   
by   imperialism,   Pakistan was born of 
imperialism, Pakistan is the child   of  
imperialism,   and  it  is  only  because   the   
forces   of   democracy       would have been 
able to destroy is the future, the aims and 
designs of imperialism that they were not 
allowed to succeed. What is the position 
today? The military rulers 



255 Statement [RAJYA SABHA] by Minister 256 

[Shri  Madan Bhatia] 
of Pakistan are being fed, nourished and 
nuriuied  by  imperialism. 
The second fact which this statement needs to 

stress is that it is not merely this international 
conspiracy and the attitude df Pakistan which 
have been creating trouble so far as tenonsm in, 
lndia and Punjab are concerned. Somie-th-ng 
goes beyond that. The debate has started 
because of the revelation that the Prime 
Minister of this country has become the target 
of attack so far as the , terrorists, egged on and 
instigated by Pakistan, are concerned, what t'he 
statement requires to stress is this, that the 
honourable P;ime Minister of India, Mr. Rajiv 
Gandhi, as I said yesterday, has become the 
most inconvenient leader to the rulers of 
Pakistan ana to trig forces of imperialism. In any 
situation, in any circumstance, the military 
rulers of Pakistan were bound to take advantage 
df the forces of terrorism in Punjab, but they 
hav© g°ne beyond that. They have made the 
'honourable Prime Minister of India a special 
target of attack, Whit are the  reasons  for  this? 

They have underrated the forces of patriotism 
in this country. When Mrs. Gandhi was 
assassinated, the people Let us not forget that 
so far as the security of India is concerned, one 
dt the most powerful factors in favour of the 
security of India is India's deep and abiding 
friendship witfh the Soviet -Union. And wlthin 
the country it is the sagacious policy of- the 
hon. Prime Minister who envisaged that the 
only  way t0 keep India together is to adopt a 
policy of conciliation but tempered with 
firmness, which has brought fruit. Whether it 
was the Mizoram accord, whether it was the 
Punjab accord, whether it was the Assam 
accord, whether it was the Gorkhaland 
movement, all these actions of our hon. Prime 
Minister with regard to (these various| areas 
were inspired by this basic understanding. It I«s 
succeeded. It has succeeded so far as the 
Gorkhaland movement is concerned. It fcas 
succeeded in Assam. It has succeeded in 
Mizolam. But,  so far  as  Punjab  is  concerned,  
he 

made his efforts, but, then, the forces of 
democracy did not succeed, and he had to 
resort completely to the weapoa of firmness  
against the terrorists. 

Having isaid that, Madam, yestterfiay I 
mentioned that it is the policy of tbe hon. 
Prime Minister to defeat the designs of 
Pakistan, to instal a puppet, fundamentalism 
regime in Afghanistan which has further 
antagonised Pakistan, It is the policy of thg 
hon. Prime Minister which succeeded in 
thwarting the designs of Pakistan in makting 
inroads into Sri Lanka in order to bring about 
military encirclement of India,' which   
further      antagonised      Pakistan. 

SHRI   V.   GOPALSAMV:      'MllrOnry 
occupation  of Sri Lanka  by India. 

SHRI MADAN BHiATIA: Madam, these are 
the matters, these are the policies which have 
made him the mos't inconvenient leader of 
India and rt vulnerable to the forces of irn-1 
iiisrn and to Pakistan, the rulers of Pakistan. 

Having said that, I would like to ask a few 
clarifications. 

First, Madam, I have no doubt, but I would 
like to seek confirmation whethe* t'he 
Government has evolved a mechanism of 
tota^ perfect and daily coordination between 
the intelligence agencies and the forces 
entrusted with the task of ensuring the 
security of the hon. Prime Minister. 

Second I would like to know whether the 
Border Security Force and other s!teps being 
taken to seal the border will be efficacious 
and effective he thrust of terrorism from 
Pakistan into India, and Punjab in particular. 

Third, if not, I would like to know what 
other steps the Government has in mind to 
reinforce these steps and augment the  Border   
Security  Forc;\ 

Fourth, does the Government have any 
view that despite all the steps that the 
Government may take to seal the border, the 
import of terrorism from Pakistan into India  
will not be 
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eliminated unless India has built! up massive 
retaliatary military capacity to destroy the 
military machine of Pakistan and the military 
rulers are made to realise that India has the 
will and the means to destroy their military 
machine in order t0 eliminate terrorism from 
India? 

Thank you, Madam. 9.00 

P.M.    . 
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PROF. SOURENDKA BHATTA-

CHARJEE (West Bengal): Madam Deputy 
Chairman, it has come to be a practice that no 
statement of importance is made by the 
Government unless the press takes up the 
issue. It is all the more deplorable, particu-
larly in this case, when it reveals a wide 
network of conspiracy, and on top of it, a 
conspiracy against the Prime Minister of the 
country and the Home Minister. Now, certain 
documents have been placed before the 
House but this was not done immediately 
after those were obtained, making allowances 
for the time just to process them. It is quite 
delayed at that. It goes without saying that the 
Government of the country is responsible for 
the lives of its citizens, not to speak of the 
Prime Minister or ttoe Home Minister. 
Unfortunately, our country was faced with 
the great tragedy in 1984 when the then 
Prime Minister of the country, laid down her 
life at the hands of assassins. The 
Government today must assure us that they 
have learnt the lesson and foolproof steps are 
being taken to protect, besides the people of 
the country, of which there is hardly any 
evidence, at least the highest in the land. Mr. 
Bhatia referred to the Prime Minister being in 
the most vulnerable position. That is a very 
sad commentary on the Government and the 
country. It should be stressed by the 
Government as to whether it is a fact or not. 
If the Prime Minister of the country, even 
after the 1984 experience, is in the most 
vulnerable position that is something which 
would speak of the worthlessness of rfr" 
Government. Let Us hope that the position is 
not like that. In their an?er against Pakistan 
for backing that terrorists. Members should 
not become sentimental. I heard a Member 
telling  that  we  should   openly   state 

that there would be  urge-scale war against 
Pakistan and all their top leaders would be 
assassinated. As is well known, parliament is 
not a forum of conspiracy. It is an open forum 
and statements which are made here will, not 
only can, have wide repercussions. So, in our 
anger we should not give vent to unbridled 
sentiments. That thing must be kept in mild 
very clearly. The situation is, undoubtedly, 
very grave. We insist that the Government 
take necessary steps to assure the country that 
it is competent to meet the danger. At the 
same time, I would ask, if after all these 
exposures regarding the role of Pakistan, in 
black and white, by the Government of India, 
it would be prepared at least to sevens 
diplomatic relations with Pakistan. Otherwise, 
to blow hot and cold at the same time won't 
carry conviction with anybody. I would 
expect that the Government would come 
forward with a very frank, at the same time 
balanced, statement, balance born out of 
strength. Thank you, Madim. 

SHRl VISHWA BANDHU GUPTA 
(Delhi): Madam Deputy Chairman, it is 
obvious from the published documents that 
we are dealing with an international 
conspiracy for eliminating the hon. Prime 
Minister and our Home Minister. Madam, 
this is a matter which we cannot take lightly. 
Therefore, it is for the Government to think 
of adequate steps. I would like to know from 
the Home Minister whether he has adopted 
modern methods for combating this kind of 
terrorism and terrorist plans. He has outlined 
some of the steps. A conspiracy of this type 
can only be combated when, we use the same 
kind of sophisticated equipment as others are 
capable of possessing. Has he made adequate 
arrangements for acquiring such equipment,   
That is point No. I. 

Point No. 2 is: I wo'ild like to know what 
steps he has taken for adequate 
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and modern training of our security forces 
and intelligence forces. Can they deal with a 
situation of this type? It is very fortunate 
that we had an Operation Black Thunder. 
Supposing we did not have it, we would not 
have the possession of these documents. 
There would be no information for us to 
deal with the situation and the conspiracy. 
Now, the point is, unless our intelligence 
forces are brought up to the international 
level with sophisticated equipment, such 
kind of threats will continue. Of course, 
when we are dealing with Pakistan, it is 
again a serious matter. I think the 
Government should take steps to make it 
cuite plain and clear to Pakistan that we 
shall not take' this kind of matter lightly and 
we shall deal with Pakistan, if necessary, in 
the severest terms. 

 

 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM); Madam, yesterday I 
came out with a long  statement  because  I 
wanted  to 
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[Shri P. Chidambaram] 
.share with the House as much information as 
we have in our possession. But I find that 
even a long, elaborate, detailed, statement is 
criticised as not frank or objective or 
balanced. I do not believe that we have 
shared so much information on a sensitive 
subject at any time before. But it is not 
correct to say that all this information came to 
us only after Operation Black Thunder. If 
honourable Members take a close look at the 
statement they will find that the information   
which  is  stated  on  pages   3,4  and 
5 is our information which has no 
connection with Operation Black 
Thunder but it has been collected 
through our own sources, our own 
intelligence agencies. Specific threats 
to the life of the Prime Minister 
which    I    have    narrated    on    page 
6 are again based on information 

collected through our agencies. 
"Operation Black Thunder" yielded 
some decuments and these documents 
corroborate the information in the 
possession of the Government. One of 
these documents was published in a 
newspaper yesterday and, therefore, 
the documents seized from the Golden 
Tfmple Complex have been highlight 
ed But I wish to assure the "House that 
our intelligence agencies and our 
sources continue to provide us with an 
abundance of information some of 
which is developed as intelligence and 
we plan our steps, our defences and 
our responses based upon the intelli 
gence that we develop and ^hat we 
receive. 

Madam, I am sorry that even after so much 
information has heen given, there should be 
some Doubting Thomases I heard an 
honourable Member repeat more than once "if 
you are convinced about the information....". I 
wish he stood up and said that he was not 
convinced. I am convinced, the Government is 
conviced and, as I found the mood of the 
House yesterday here and as my colleagues 
found the mood of the other House yesterday, 
most of the Members are convinced. In fact, I 
would have been happy if I 

can say that all the Members are convinced. I 
am only sorry for anyone who would still 
doubt the authenticity and the reliability of 
the information placed before this  House, 

One honourable Member characterised my 
statement as a string of in-nuendos. 
Unfortunately, he is not here. From what I 
have heard him speak earlier, it is his habit to 
confuse an innuendos for a fact and, therefore, 
he indulges his habit of confusing a •fact for 
an innuendo. Madam, there is no innuendo in 
my statement. My statement is based upon 
documents which have been recovered, 
interrogation reports and other investigative 
reports that are in our possession. In fact, 
when the Home Secretary of India and the 
Interior Secretary of Pakistan met for 
discussions, we placed before the Pakistani 
authorities some of this information, 
particularly the ilntcjrrogation report and 
(confronted them and said, "What have you 
got to say for this?". They had no answer and, 
in fact, they can have no answer. 

Madam, a reference was made to a report in 
a weekly magazine. I am sorry that the 
magazine should have carried such a report 
without caring to check its veracity with those 
in Government That report is stoutly denied. 
At no time has any Government organisation 
or any Government agency aided or abetted 
any terrorist group. In fact, this kind of 
disinformation is spread by interested parties 
and we in India should not fall a prey to such 
disinformation. 

SHRI V. GOPALSAMY: Mr Minister, will 
you wait for a while? 

SHRI P. CHIDAMBARAM: You can ask 
after I have finished. 

Madam, there was another reference and 
that was to the security belt. I have made it 
repeatedly clear what this House had passed 
under article 249 was a resolution to make 
laws in respect of subjects under List II But 
there was a clear conditionally that we should 
consult the 
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State Governments. When we consulted the 
State Governments the then Government of 
Punjab was stoutly opposed the creation of a 
security belt and even today the Government 
of Punjab is opposed to a security belt 
because, I think—after I have visited the 
border on several occasions I am convinced—
that the security belt will not work. We have 
over 9b villages right on the border, almost 
touching the zero line. The security belt would 
involve displacement of large numbers of 
people, depopulating the villages, and it will 
not work. That is why the Action Plan, a.s I 
said earlier in answer to a question yesterday, 
takes note of the reality On the ground and 
provides for security fencing and some other 
measures which have, I believe, yielded some 
results in the last three or four months 
Madam, an hon. Member raised the question; 
is Mr. Rajiv Gandhi  particular target? Let us 
clear our minds of any such doubts. The Prime 
Minister of India, Mr. Rajiv Gandhi, is a 
particular and specific target. I said in my 
statement that mindless and indiscriminate kil-
lings of common people is one element of 
their strategy and I am sorry that innocent 
people, women and children, migrant 
labourers, shopkeepers, farmers and towns 
people, are being killed; I am sorry for that. I 
grieve for that. We try to take steps to counter 
that mindless and indiscriminate violence. It is 
another element of their strategy that specific 
targets like the Prime Minister of India, the 
Home Minister of India and some others— I 
shnll not mention names—should be 
eliminated. Mr. Rajiv Gandhi is a target, 
because he occupies the office of the Prime 
Minister of India, And, therefore, while we 
take care of mindless and indiscriminate  
violence against common people we have to 
be careful to ensure that the person who 
occunies the office of Prime Minister is. not 
killed. 

In the same vein there was criticism that the 
Prime Minister has distanced 

himself from the people. 

AN     HON.      MEMBER:   May  I... 
(Interruptions) 

SHRI P. CHIDAMBARAM: Clarifications 
afterwards. If it is a point of order, I yield. 
But after I finish 1 will answer if there are 
any questions still. 

The Prime Minister, it was said, 
has distanced himself from the people. 
Far from it. He has not distanced 
himself from the people. I can produce 
information about the numbers of 
people he meets everyday—group 
meetings and individual appointments. 
I am sure many hon. Members have 
met the Prime Minister. He meets 
large groups of people, practically 
every day. In fact, the Prime Minister, 
in the last two years since I have been 
looking after this work, has frowned 
upon the kind of security arrange 
ments made. For that if anybody has 
to take the blame it is I. I take the 
responsibility for security arrange 
ments around the Prime Minister. 
These arrangements are reviewed 
from time to time. Sometimes 
they are strengthened. Sometimes 
we arc more      liberal. For 
example, when he travels in Andhra Pradesh 
we have liberal security arrangements . When 
he travels in Tamil Nadu, except in some parts 
we make liberal travel arrangements. But 
when he travels in Haryana we have to be 
very careful. I do not think that you can lay 
down any hard and fast rules. The Prime 
Minister has verv little say in the security 
arrangements as it should be. Let me... 

PROF. SOURENDRA BHATTA-
CHARJEE: On a point of order. "The 'Home 
Minister in his reply referred to certain steles 
in a manner which would seem to be having 
innuendos and insinuations against that 
particular State. 

THE DEPUTY CHAIRMAN: No. it is not 
that.   (Interruptions) 

SHRI V. NARAYANASAMY: Who are 
responsible for the Rajghat incident? 
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SHRI P. CHIDAMBARAM; Therefore, the 
Prime Minister has very little say in this 
security arrangements. These are entrusted to 
professional agencies. I am guided 'by the 
advice of these agencies and we are making 
these arrangements. 

Madam, let me reiterate that we are aiways on 
guard. I know that reports have pointed fingers 
to the Delhi Police. But I think that the Delhi 
Police is officered by fine officers who lead 
their men, who inspire their men and who 
guide their men properly. But we will continue 
to be on guard. We have invested a great deal 
on modern equipment and modern gad-getry. 
This House was pleased to pass the Special 
Protection Group Bill. The SPG has been 
created to ensure that the Prime Minister's 
security is streng thened. We will continue to 
do everything that is necessary to ensure the 
security of the Prime Minister, the Home 
Minister and others who are har targets as 
opposed to soft targets. At the same time, I 
entirely agree with an hon. Member wh0 said 
that the general environment of security-must 
be improved. Unless we improve the general 
environment and the neral climate, we cannot 
provide 1-proof protection to any individual. 
The steps we have taken in the Punjab and 
elsewhere in the last tlirea or 4 months are 
intended to improve the general environment 
to make it more safe. I do hope that there will 
be a day when all these guards who surround 
us will vanish. Nobody is happy about these 
guards. Nobody wants these guards These 
guards are a tremendous restraint on your 
movent. One can!t even take a walk or go 
shopping. One is not happy about these guards. 
I hope a day will come soon when all these 
guards will vanish, when we can move more 
freely and we are not in such a situation. 

I d0 not wish to take this opportunity to go 
far beyond the statement. It is a very sensitive 
matter. I can understand the emotions and the 
intensity of feeling of the hon. Members. I 
believe that  what    I have said is 

more than enough. We have already said In 
this House that Pakistan is following a 
suicidal policy. It is a policy which will not 
yield them any results. It will only bring 
misery to the people of both the countries. I 
sincerely hope that Pakistan will retreat from 
this policy. I hope that they will see reason. I 
hope wisdom will dawn upon them. I 
sincerely hope that the collective vioce of this 
House will echo in the hearts of the leaders of 
Pakistan and they will retreat from the 
suicidal policy which they are following. 

SHRI V. GOPALSAMY;     The hon. 

idea reference to my speech. 
Actually I chose my words very carefully. I 
asked whether the Government is really 
convinced about the plot to assassinate the 
Prime Minister of India at the behest of the 
High Command of Pakistan I have used my 
words very carefully. Is the Government 
convinced about the plot at the behest of the 
High Command of Pakistan? This is a very 
serious matter I asked that in case we are 
really convinced that there is a plot at the 
behest of the High Command of Pakistan, 
what action was the Government going to 
take? But I am not convinced about it. 

SHRI SUKOMAL SEN (West Bengal): 
The hon. Minister has made many points. The 
Black Thunder Operation took place in the 
month of May. The incriminating documents 
were seized at that time. These were very 
important documents involving the life of the 
Prime Minister and also the Home Minister. I 
would like to know why the Government 
remained silent for these two months until tbe 
newspapers qame out with it. Now the 
Minister  is  making a  statement. 
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Such a serious thing was not divulged to the 
House for two months. 

SHRI GURUDAS DAS GUPTA: I 
categorically wanted the Minister to say that it 
is not Pakistan but the ruling circules of 
Pakistan. No distinction has yet been made by 
the Minister while replying to this point. Why 
is he shy of naming the American 
imperialism? It is as clear as broad daylight. 
'Why is he shy? Why is he singling out the' 
Congress Party in his ment? Why does he not 
speak about the secular, parties which have 
been made targets? 

SHRI V. NARAYANASAMY:  I  as-a  
specific     question     about  the Rajghat 
incident which took place on October 2,  1986. 
I sought clarification a  the hon   Minister 
about it because it is in the statement. Who 
were responsible for it? What was the outcome  
of the  inquiry?   Who  were the persons 
involved? Is the Government taking action  
against    them  or net? the Government    taken    
up the issue   with  President  Zia-ul-Haq' and 
what was the response from him? 

PROF. SOURENDRA BHATTA-
CHARJEE: What about severing diplomatic 
relations with Pakistan? 

SHRI SOHAN LAL DHUSIYA  Uttar 
Pradesh): I would like to know from the hon. 
Minister as to what action has been taken 
against those Governments who have 
supplied up til] now the weapons which have 
created troubles an<j havoc in India. 

SHRI P. N SUKUL (Uttar Pradesh): What 
about warning Pakistan about the dire 
consequences if anything happens here? 

tence. It is against the spirit of this 
statement that only Congress (I.) is 
being mentioned. I am not against 
mentioning the name of any political 
party------  

SHRI  P.   CHIDAMBARAM;   I   will 
ciarify. 

THE DEPUTY CHAIRMAN; He will clarify 
that. 

SHRI M. A   BABY:   But my is that different 
political parties been  made  the  targets  That,  
was   it should be reframed. That is m. ion. 

SHRI P.  CHIDAMBARAM: lion Members 
have not read my ment proparly. I am not 
saying Co:   gress(I)..   (Interruptions)  I am    
not 

Saying Congress (I). I am saying. the  
interrogation  reveals  that have been 
given directions to B and C. . . 

 SHRI  V.   GOPALSAMY:   Wha 
the   experience... 

SHRI P. CHIDAMBARAM: i am not faking  
about  experience 

SHRI M. A. BABY:   CPI and : pie are 
the targets. 

SHRI P.   CHIDAMBARAM;   if  you 
remember, more than     once  in House I have 
Paid tribute to the CP and CPM for the manner    
in which they   are   functioning  in   Punjab   
fit terrorists. This is  a summary  of  the 
interrogation report and the information   
gathered   in   the   documents,   l not put in the 
name of a party  if it is not mentioned in that 
document o: it is not revealed by the 
interrogation report.   But   I   have   
repeatedly   paid tribute to the CPI and CPM 
for ding shoulder to shoulder. 

Madam.   Mr.   Gopalsmay  has fed hfe 
dobut. Well, I don't think    T need clarify to 
him further if he has now qualified his dobut   
We will allow it to rest there. As far as Mr. 
Mar: 
yanasamy's question is concerned, yes. 
action.. . 

'. SHRI  M.   A.    BABY        (Kerala): 
Madam, I just want to put one sen- 
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SHRI GURUDAS     DAS    GUPTA: 
What about America? 

SHRI P. CHIDAMBARAM: I am coming 
to you. 

As far as Mr, Narayanasamy's question is 
concerned, yes, action is being taken, 
departmental action is being taken. An 
Enquiry Officer has been appointed. The 
officers in charge are bt-ing dealt with in a 
regular departmental enquiry for the Rajghat 
incident. 

As regards Mr. Gurdas Das Gupta's 
question, obviously a statement of this nature 
and clarifications in response to questions is 
not the appropriate forum to make such a 
major pronouncement. The fact is that we 
have come out with such a statement and the 
voice of this House, I am sure, will send a 
diplomatic message to whoever has to receive 
such a diplomatic message. 

SHRI GURUDAS DAS GUPTA: Again 
you are non-commital. You are ambiguous. 

SHRI P. CHIDAMBARAM: Madam, niy 
friend has the luxury of sitting on an 
Opposition bench... 

SHRI GURUDAS DAS GUPTA: Ycu have 
the responsibility of the Treasury benches. 
You have to name the power who is against 
India. 

SHRI P. CHIDAMBARAM: I have the 
responsibility and the restraint of sitting here. 
And I cannot answer.. . (Interruption) I cannot 
aswer in the manner that, he wishes me to 
asnwer, (Interruptions) 

THE DEPUTY CHAIRMAN": Now the 
House stands adjourned for lunch and will 
meet again at 2.45 p.m. 

The House then adjourned for 
lunch at forty-four minutes Past one 
of the clock. 

The House reassemble^ after lunch at 
forty-seven minutes past two of the clock, 
The     Vice-Chairman,     Shri     Anand 
Sharma, in the Chair. 

SHORT     DURATION     DISCUSSION 
Recent Disclosure in the Press Kea-garding 
the Bofors Deal—Contd. 

 
The time is fixed. I a mjust requesting, 

please try to be brief, before we start this 
discussion today. I seek your cooperation.   
(Interruptions). 

SHRI V. GOPALSAMY (Tamil Nadu): 
When the discussion was started, in between 
the Prime Minister's security problem came 
and there was discussion on that and..-. 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA) j No time has been taken out of 
this discussion. 

SHRI V. GOPALSAMY: At least 
Members from this side should be given more 
time.   (Interruptions). 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): Shri Shiv Shanker took the 
Congress Party's time. 

 


